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Title: Regarding dispensing with Private Members' Business.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI V.

NARAYANASAMY): Madam, I have a request to make to the senior leaders of the House....(Interruptions) The Zero Hour,
the Lunch Hour and the Private Members' Business listed for the day may be dispensed with and we may continue with the
discussion on the Railway Budget so that we may conclude the discussion today itself. ...(Interruptions)

MADAM SPEAKER: I would like to take the sense of the House on the request of the hon. Minister that we dispense with
the 'Zero Hour', the Lunch Hour and the Private Members' Business and straightaway start with the discussion on the
Railway Budget. Does the House agree with this request?

...(Interruptions)
SEVERAL HON. MEMBERS: Yes. ...(Interruptions)

MADAM SPEAKER: Now, the discussion on the Railway Budget and the Supplementary Demands for Grants for Railways
may be taken up together. Shri Yogi Aditya Nath.

...(Interruptions)
MADAM SPEAKER: Please sit down. Allow Shri Yogi Aditya Nath to speak.
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...(Interruptions)



